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O R D E R 

 

PER V. DURGA RAO, JUDICIAL MEMBER 
  

 This appeal by the Revenue is directed against the order of 

Commissioner of Income Tax (Appeals)-1, Guntur, dated 

08/01/2018 for the Assessment Year 2013-14. 

2. Ground Nos. 1 & 5 are general in nature, no adjudication is 

required, therefore, same are dismissed.   

3. Ground No.2 relates to ld. CIT(A) ought not to give 

opportunity to the assessee to substantiate her case.   

4. We find that ld. CIT(A) has a discretion to provide an 

opportunity to the assessee to substantiate her case and 
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therefore, the power of the ld. CIT(A) cannot be questioned.  

Thus, this ground of appeal raised by the Revenue is dismissed. 

5. Ground Nos. 3 & 4 relate to violation of 46A of the IT Rules, 

1962. 

6. We find that the ld. CIT(A) has not violated Rule 46A, 

therefore, this ground of appeal raised by the Revenue is 

dismissed.  

7. In the result, appeal filed by the Revenue is dismissed.  

Order Pronounced in open Court on this 17th day of August, 2018. 
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   (D.S. SUNDER SINGH)        (V. DURGA RAO)     
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